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(a) whether the Employees Provident 
Furul Organisation Authorities had decided 
for oomputerisation of the working of the 

Organisation;

(b) if so, the details together with rea 

sons therefor; and

(c) the etent to which this new system 
is likely to affect the staff adversely

THE MINISTER OF LABOUR AN 
WELFARE (SHRI RAM VILAS PASWAN)
(a) es, Sir.

(b) In order to Improve the overall 
effkiency of the E.P.F. Organisation in ren
dering servke to its subscribers and particu

larly to ensure timely issue of annual state

ments of accounts to the members, comput- 

erisatbn has been introduced in two Re- 
gknal Offrces. The same will be etended to 

other Regkns also in a phased manner.

(c) The computerised system will not 
have any adverse effect on the staff.

Connmunlty Health uide Scheme

8881.   SHRI SATA OPAL MISRA 

Will the Minister of HEALTH AN FAMIL  
WELFARE be pleased to state

(a) whether overnment propose to 

continue with the Community Health uide 

(C.H..) Scheme;

(b) whether overnment propose to 

enhance the honorariurn paki to the CH 
workers; and

(c) if so, the details thereof

THE MINISTER OF ENER  AN 
MINISTEROF CIVIL AVIATION (SHRI ARIF 

MOHAMMA HAN) (a) overnment pro

pose to continue with the Village Health 
ukle (VH) Scheme.

(b) and (c). No deciskn regarding 

enhancing the honorarium to VHs has so 

far been taken.

Objectives of Town and Country 

Planning Organisatton

8882.   SHRI M.M. PALLAM RAU Will 

the Minister of URBAN EVELOPMENT be 
pleased to state

(a) the objectives of the Town and 

Country Planning Organisation (TCPO); and

(b) the nature of international coopera

tion and technbal assistance receive so for 

by TCPO

THE MINISTER OF URBAN EVEL

OPMENT (SHRI MURASOLI MARAN) (a) 
The objective of Town and Country Planning 
Organisation is to act as an ape technbal 

advisory body of the Ministry of Urban evel

opment on matter pertaining to (I) Urban and 

regional planning and development strate
gies; (li) Research and (In) Training. Moni

toring and evaluation of the centrally spon
sored scheme under the Ministry of Urban 

evelopment and providing consultative 
services and project assistance to various 

States/Organisations are the other works 
performed by this organisation.

(b)   TCPO does not enter directly Into 

any Internatbnal co-operation and the same 

is done through the Ministry of Urban evel

opment. The Organisation has received 

assistance through the British Council for 

organising training programmes on Man

agement of Urban evelopment and Urban 
Renewal. It has also conducted training 
workshops on computer programmes withe 

the assistance of United Natbns evelop

ment Programme (UN P). Bdskes, the 
Ministry of Urban evelopment also collabo

rates with the UNICEF for running the Urban 

Bask Servces Programme (UBS) and with 
the lnternatknal Institute for Aerospace
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Survey and Earth Sciences, Netherlands 

(ITC) for running course in computer pro
grammes etc. in TCPO.

Policies regarding eep Sea 
Fishing

8883 SHRI PRAASH V. PATIL Wfll 
the Minister of FOO PROCESSIN IN- 
USTIRES be pleased to state

(a) the reasons the not implementing 

various polices with the regard to deep sea 
fishing, and

(b) the time by which overnment 
propose to implement various policies with 
regard to deep-sea fishing*

THE MINISTER OF TETILES AN 
MINISTER OF FOO PROCESSIN IN
USTRIES (SHRI SHARA A AV); (a) 

and (b) Various policies to support the 
development of deep sea fishing are evolved 
and implemented by overnment from time 

to time.

New National Health Policy

8884.   R. VEN ATESH ABE Will 
the Minister of HEALTH AN FAMIL 
WELFARE be pleased to state

(a) whether overnment are consider

ing formulation of new National Health Pol- 
icy;

(b) if so, when it will be announced; and

(c) the salient features of the new 
policy

THE MINISTER OF ENER  AN 
MINISTER OF CIVIL AVIATION (SHRI ARIF 
MOHAMMA HAN) (a) No, Sir.

(b) oes not arise.

(c) oes not arise.

Import of rugs by Multinationals

8885.   SHRI RAM AS SIN H Will the 
Minister of HEALTH AN FAMIL WEL

FARE be pleased to state

(a)   the names of the drugs imported in 
the country and the names of multinational 
companies out of them which importing drugs; 

and

(b) the details of drug or raw matenal, 

therefor, imported during the last three years 
and the manner in which ft was distributed 

amongst the users and the eisting proce
dure for testing the drugs before supplying 

the same*

THE MINISTER OF ENER  AN 
MINISTEROFCIVILAVIATION(SHRIARIF 

MOHAMMA HAN) (a) and (b) The raw 
materials and bulk drugs are imported into 
the Country under the Import-Eport policy 

of Ministry of Commerce, under Appendi-6 
of open general licence. The finished formu
lation permitted to be imported into the coun

try are given in list 3 of the same Appendi. 
The major bulk drugs whose imports are 

more than one crore are given in attached 
statement. The drug companies which have 
foreign equity of more than 40 and are 

importing drugs are given below

1.   M/s. Bayer India Ltd., Bombay.

2.   M.S. Indian Epbsive Ltd., Madras.

3. M/s. Pifer Ltd., Bombay.

4.   M/s. Sandoc (India) Ltd., Bombay.

5.   M/s. Wyeth Labs., Bombay.

6.  M/s. Roche Products Ltd., Bom
bay.


